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STANDING ORDER

f io. . .;....l . .12019 Date: i L 10912019

Consequent upon transfer/retirement of Hon'ble Judges and in supersession of previouts

orders the judgeships for inspection are re-allocated to the Hon'ble Judges as under:-
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1

2

NIAME OF HON'BLE JUDGE

HON BLF. N/R JUSTICE MOHAIVTUAD RAFIQ

I1ON'BLE tMR JUSTICE SANGEET RAJ LODHA

3 HON'BLE f\4RS JUSI'ICE SABINA

4 HON'BLE IVIR JUSTICE ALOK SHARMA

5 I.ION'BLE t\/R JUST'ICE SANDEEP A/EHTA

6 I.ION'BLE TMR JUSTICE VIJAY BISHNOI

7 IION'BLE IVIR JUSTICE ARUN BHANSALI

NAME OF JUDGESHIP(S)
ALLOTTED FOR INSPECTION

JAIPUR IMETROPOLITAN

UDAIPUR
JODHPLJR DISTRICT

PRATAPGARH

KOIA

JAIPUR DISTRICT
SAWAIIMAD HOPU R

J ODI-I PU R IM ETROPOLITAN
SIROHI

BH ILWARA
BANSWARA

BIKANER
CHUttU

AJl\/ER

ALWA[?

BHARATPUIl

BUNDI
tsARAN

DAUSA
TONK

JHALAWAR
DHOLPUR

CH ITTORGARH
HANUMANGARH

PALI
BALOIARA

IVlERTA
RAJSAMAND

SIKAR

SRIGANGANAGAR
JAISALIUER

JIIUNJHUNU

DUNGARPUR
JALORE

KARAUT_I

-Stl-

CHIEF JUSTICE
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HON'BLE I\NR

HON'BLE IVR

HON'I]I-E tVIR

HON'BLE N/R

JUSTICE

JUSTICE

JUSTICE

JUSTICE

MAHENDRA IMAHESHWARI

PRAKASH GUPIA

G R IVIOOLCHANDANI

GOVERDHAN BARDIIAR

12 HON'BLE IMR JUSTICE PANKAJ BHANDARI

,13 HON'BLE N/Ii JUSTICE SAN.JEEV PRAKASH SHARMA

14 HON'BLE DR JUSTICE PUSHPENDRA SINGH BHATI

15 I-{ON'BLE hIR JUSTICE DINEST-I IVIEHTA

16 HON'BLE MR. JUSTICE VINIT KUIVIAR MATHUR

17

1B

rION BLE N/l[l JUS IICE ASHOK KUIMAR GAUR

FION'BLE IVR JUSTICE N4ANOJ KUIVIAR GARG

19

20

HON'BLE IUR JUS TICE INDERJEET SINGI-I

I"ION'BLE IUR JUS TICE ABHAY CHATURVEDI

21 HON'BI-E N/R JLJSTICE NAI1ENDRA SINGI{ DHADDHA
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Copyforwardedtothefollowingforinformationandnecessaryaction:-

lTheRegrstrar(Vig.)/(Admn.)/(Exam.)/(Rules)/(ClaSS.),RajasthanHighCourt,

2 +il'R[ .trar(Admn ), Ralasthan High courr Be.nch, Jaipur wrth the request to

detrver "opy 
oi tnls oiOer io art nS Lt non'nte Judges sitting at Jaipur Bench'

Jaipur -!L^- rr:^!. r-^,,rt Rannh .12'

3 The Registrar(Vig )/(Writs)/(Class )' Ra1asll'n,,Tigh Court Bench' Jaipur

4 The Reg,strar)cu"m-principal secretary to Hon',ble the chief Justice'

5o.SD'(Financecumlnfrastructure),Raja-sthantlighCourt,Jodhpur.
6 The Regrstrlr_cum-cpc, Rajasthan l-ligh court Bench, Jaipur.

7 Ail sr. Dy. Registrars/Dy. neg-istiars, hajastharr High court, JodhpuriBench'

Jaipur' ,..f,^^^ ..,i+ra "culate it amongst all
ntt'pi.tri.t & sessiorts Judges with the request to ctr

presiding Officers of the CoJrts including Special Courts in DJ rank/Tribunals

located rn their judgeshiPs

Prrvate Secretary to all the Hon'ble Judges'

A o J confidentialA/igitance/RJ s(Estt";isuooro.inatg, courts(Estt )/statistics/

Gene ra I Sectio n/Ciassification (Websitei, Rajasthan H ig h C ou rt, J od hpu r'
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